GOVERNMENT OF INDIA
MINISTRY OF HEALTH AND FAMILY WELFARE
DEPARTMENT OF HEALTH AND FAMILY WELFARE

RAJYA SABHA
UNSTARRED QUESTION NO. 270
TO BE ANSWERED ON 22" JULY, 2025

REGULATION OF MEDICAL EDUCATION IN THE COUNTRY
270. DR. M. THAMBIDURALI:
Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether Government regulates medical education in the country;

(b) if so, the details thereof;

(c) whether it is a fact that the regulatory body does physical inspection of colleges and their
infrastructure before approval is given;

(d) if so, the details thereof;

(e) whether Government is aware that there are complaints that this process takes unduly long
time, impacting the medical education;

(f) if so, the details thereof;

(g) whether Government considers inspecting the colleges/infrastructure through video
conferencing and other online modes in order to save a lot of time; and

(h) if so, the details thereof and if not the reasons therefor?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE
(SMT. ANUPRIYA PATEL)

(a) to (h): The National Medical Commission (NMC) is an apex statutory body constituted by
an Act of Parliament to regulate and oversee medical education across the country.

As per Section 26(c) of NMC Act, 2019 Medical Assessment and Rating Board (MARB)
may carry out inspections of medical institutions for assessing and rating such institutions in
accordance with the regulations made under this Act. The MARB determines the appropriate
method of assessment and/or inspection, before granting permission to the applicant to
establish a medical institution viz. verification of documents in digital or any other form,
Aadhar-based attendance register, verification of live video feed, photographs, Hospital
Management Information System (HMIS) data, or a surprise physical assessment/video
conferencing and other online modes etc.

Applications for the establishment of new medical colleges and for increasing the number of
undergraduate (UG) and postgraduate (PG) seats are evaluated within the same academic
year (AY) for which they are submitted.
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